INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'A' BENCH
FOR- 08-JUNE-2026 (MONDAY)

Meeting No: 2644 229 4841  Password: 123456
Before Shri R. K. Panda, Hon'ble VP & Ms. Astha Chandra, Hon'ble J.M.

Srl| Type | Num | Code |Year |Assessee AY.
~—171 | ITA | 742 |PUN | 2026 |[A] KUMAR BUILDERS PROJECT PUNE PVT.LTD 2012-13 | s6c¢
—12 | ITA | 743 |PUN | 2026 |[A] KUMAR BUILDERS PROJECT PUNE PVT.LTD 2013-14 | s6c¢
—13 | ITA | 744 |PUN | 2026 |[A] KUMAR BUILDERS PROJECT PUNE PVT. LTD 2014-15 | S6c¢
—1 4 | ITA | 2181 |PUN | 2025 |[D] BATAJ FINSERV DIRECT LIMITED 2020-21 | e-file
5 | ITA | 2182 | PUN | 2025 |[D] BATAJ FINSERV DIRECT LIMITED 2022-23 | e-file
—6 | CO 4 |PUN | 2026 |[A] BATAJ FINSERV DIRECT LIMITED 2020-21
—17 | €O 5 |PUN | 2026 |[D] BATAT FINSERV DIRECT LIMITED 2022-23
— | ITA | 2709 | PUN | 2024 |[A] DR APPASAHEB URF SA RE PATIL JHAYASINGPUR UDGAON 2017-18
| 8 SAH BANIK JAYSINGPUR
—+ 9 | ITA | 734 |PUN|2025|[D] AYAZ AHMED ABDUL MAJID ANSARI 2017-18 | e-file
—110 | ITA | 2376 | PUN | 2025 |[A] DHANRAJ CHHAGANLAL SHAH 2014-15
—11 | ITA | 2725 |PUN | 2025 |[A] ATITH MULTI STATE CO-OPERATIVE CREDIT § 2017-18
12 | ITA | 2726 |PUN | 2025 |[A] ATITH MULTI STATE CO OPERATIVE CREDIT § 2023-24
113 |ITA |2838 |PUN | 2025 |[A] CORELIFE WHOLEFOODS PRIVATE LIMITED |2024-25
—+14 | ITA | 2892 | PUN | 2025 |[A] KANHU BHIKA AHIRE 2013-14 | E-FILE
—+15 | ITA | 3228 |PUN | 2025 |[A] ASHFAQUE AHMAD ABDUL GAFAR QURESHI | 2017-18 | E-FILE
—116 | ITA | 3229 | PUN | 2025 |[A] ASHFAQUE AHMAD ABDUL GAFAR QURESHI | 2014-15 | E-FILE
—17 | ITA | 3274 | PUN | 2025 |[A] HIRALAL SAMJII RANJANI 2014-15
~—118 | ITA | 3275 |PUN | 2025 |[A] HARILAL SAMJII RANGANI 2016-17
— 119 | ITA | 3276 |PUN | 2025 |[A] HARILAL SAMJI RANGANI 2017-18
> 20 | ITA | 3313 |[PUN | 2025 [[A]INSTITUTE MANAGEMENT COMMITTEE ITI | 2019-20 | e-file
) VALTAPUR
_1 21 | ITA | 3331 | PUN | 2025 |[D] GADAGADEVI VIVIDH KARYAKARI SAHAKARI | 2020-21 | e-file
SANSTLIA MADVANTT
—22 | ITA | 3332 | PUN | 2025 |[D] AYODHYA BHAUSAHEB PAWAR 2019-20 | e-file
— 23| ITA | 522 |PUN | 2026 |[A] KAMALTEETSINGH TATASINGH AUJLA 2015-16 | e-file
|24 | ITA | 525 |PUN | 2026 |[A] KAILASH KATKAR 2021-22 | e-file
—+25 | ITA | 32 |PUN | 2026 |[A] HUZAIFA FEROZALI BOHRI 2015-16
—26 | ITA | 2471 | PUN | 2026 |[A] DUNLOP COMFORTS (P) LTD. 2018-19




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'A' BENCH
FOR-09-JUNE-2026 (TUESDAY)

Meeting No: 2644 229 4841  Password: 123456
Before Shri R. K. Panda, Hon'ble VP & Ms. Astha Chandra, Hon'ble J.M.

Srl| Type | Num |Code |Year |Assessee AY.
— 1 | ITA | 809 |PUN | 2018 |[A] JAYESH VALLABH THAKKAR 2014-15
—t—2 | ITA | 810 |PUN| 2018 |[A] BHAVIK JAYESH THAKKAR 2014-15
3 | ITA | 811 |PUN| 2018 |[A] JAYSHREE JAYESH THAKKAR 2014-15
—_— ITA | 812 |PUN| 2018 |[A] KU. ANISHA J. THAKKAR 2014-15
—35 | ITA | 2699 | PUN | 2024 |[A] KAT GUNDU HAMAL ANNAPA PATIL S S M B -
—16 | ITA | 2700 | PUN | 2024 |[A] KATI GUNDRU HAMAL ANNAPA PATIL S SMB =
~— 7 | ITA | 2811 |PUN | 2024 |[D] ATAY SHANTILAL LALWANI 2017 e-file
—+8 | ITA | 699 |PUN | 2025 |[D] ATAY SHANTILAL LALWANI 2012 e-file
—+9 | ITA | 875 |PUN| 2025 |[A] ATAY SHANTILAL LAWANI 2012-13 | e-file
—110 | ITA | 1736 |PUN | 2025 |[D] ASTLAXMI RE LOLLS JALNA PRIVATE 2015-16 | e-file
—11 | €O 3 PUN | 2026 |[A] ASTLAXMI RE LOLLS JALNA PRIVATE LIMITED 2015-16
—H2 | ITA | 2213 |PUN | 2025 [[A] HEMANT MADANLAL PARAKH 2020-21
~+13 | ITA | 2631 |PUN | 2025 [[A] ALIFCLOUD IT CONSULTING PRIVATE 2024-25
— 114 | ITA | 2632 | PUN | 2025 |[A] KETAN KUMAR SALECHA 2022-23
=115 | ITA | 2672 |PUN | 2025 |[A] KANTILAL PRITHVIRAJ OSWAL 2017-18
—116 | ITA | 2692 | PUN | 2025 |[A] INDUMATI HR FACILITIES PRIVATE 2023-24 | E-FILE
w17 | ITA | 3143 |PUN | 2025 |[A] EARTH STAR CRANES 2017-18 | e-file
18 | ITA | 3144 | PUN | 2025 |[A] EARTH STAR CRANES 2019-20 | e-file |
~—+19 | ITA | 3197 |PUN | 2025 |[A] BATTAS SOMNATH MUKADAM 2022-23
—+20 | ITA | 3309 | PUN | 2025 |[A] BHUTBAL RAMESH DAMODAR (HUF) 2018-19 | e-file
— 21 | ITA | 3341 | PUN | 2025 |[A] BABANRAO LAXMAN TINGRE 2020-21 | e-file
22 | ITA | 3345 | PUN | 2025 |[A] GANPATRAO MIRJE FAMILY TRUST 2012-13 | e-file
—123 | ITA | 3346 | PUN | 2025 |[A] GANPATRAO MIRJE FAMILY TRUST 2013-14 | e-file
—124 | ITA | 3347 |PUN | 2025 |[A] GANPATRAO MIRJE FAMILY TRUST 2014-15 | e-file
—-25 | ITA | 3348 |PUN | 2025 |[A] GANPATRAO MIRJE FAMILY TRUST 2015-16 | e-file




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'A" BENCH

FOR- 10-JUNE-2026 (WEDNESDAY)
Meeting No: 2644 229 4841  Password: 123456
Before Shri R. K. Panda, Hon'ble VP & Ms. Astha Chandra, Hon'ble J.M.

Srl| Type | Num |Code |Year |Assessee AY.
v 1 | ITA | 1123 |PUN | 2025 |[D] SHRI DEVANAND NARAYAN KOTGIRE 2015-16 | e-file
12 | ITA | 1411 |PUN | 2025 |[D] DEVANAND NARAYANRAO KOTGIRE 2014-15 | e-file
17 | ITA | 1414 |PUN | 2025 |[D] ANITA DEVANAND KOTGIRE 2015 16 | e-file
—+8 | ITA | 1420 | PUN | 2025 |[D] DIVYA DEVANANA KOTGIRE 2017 18 | e-file
—+5 | ITA | 1412 | PUN | 2025 |[D] NATRAJ MOTELS PVT. LTD. 2017-18 | e-file
—172 | ITA | 1341 |PUN | 2025 |[A] TN BUILDERS 2019-20 | E-FILE
~3 | ITA | 1371 | PUN | 2025 |[A] ABHINANDAN ARINJAY GANDHI 2018-19 | E-FILE
-6 | ITA | 1413 |PUN | 2025 |[D] GANESH BHAGWAN SHINDE 2020 e-file
<19 |ITA | 1775 | PUN | 2025 |[A] ARPAN ASHOKKUMAR THUNJTHUNWALA 2018-19
110 | ITA | 1776 | PUN | 2025 |[A] ARPAN ASHOKKUMAR JHUNJTHUNWALA 2014-15
—11 | ITA | 1777 | PUN | 2025 |[A] ARPAN ASHOKKUMAR THUNJTHUNWALA 2015-16
—112 | ITA | 1778 | PUN | 2025 |[A] ARPAN ASHOKKUMAR THUNJTHUNWALA 2016-17
|13 | ITA | 1779 | PUN | 2025 |[A] ARPAN ASHOKKUMAR THUNJTHUNWALA | 2014-15
—+14 | ITA | 1780 | PUN | 2025 |[A] ARPAN ASHOKKUMAR THUNJTHUNWALA 2015-15
— 15 | ITA | 2043 | PUN | 2025 |[D] CAPGEMINI TECHNOLOGY SERVICES INDIA | 2018-19 | e-file
—16 | ITA | 2323 |PUN | 2025 |[A] GAURI JAYENDRA NAVALE 2016-17
—17 | ITA | 2909 | PUN | 2025 |[A] ANWESH MISHRA 2022-23 | E-FILE
—-18 | ITA | 111 |PUN | 2026 |[A] TAYENDRA ROHIDAS NAVALE 2016-17
<119 | ITA | 115 |PUN | 2026 |[A] DINESH VISANJI RUPAREL 2018-19
120 | ITA | 533 |PUN | 2026 |[A] ARTIDEVI ARUTUN MASTUD 2016-17
—121 | ITA | 534 |PUN | 2026 |[A] BHAGYESHREE CHANDRASHEKAR SAKLE 2019-20
—122 | ITA | 535 |PUN | 2026 |[A] M/S LOMBARD REALTY PVT LTD 2013-14
23| ITA | 536 |PUN | 2026 |[A] M/S LOMBARD REALTY PVT LTD 2011-12




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'A" BENCH

FOR- 11-JUNE-2026 (THURSDAY)
Meeting No: 2644 229 4841 Password: 123456
Before Shri R. K. Panda, Hon'ble VP & Ms. Astha Chandra, Hon'ble J.M.

Srl| Type | Num |Code |Year |Assessee AY.
=+ | ITA | 1687 | PUN | 2024 |[D] GUNESH CHUNILAL SANCHETI 2016-17 | ¢ file.
2 | ITA | 2027 | PUN | 2025 |[A] K T INFRASTRUCTURE PROJECTS INDIA PRIVA 2012-13
—3 | ITA | 109 |PUN | 2026 |[A] KT INFRASTRUCTURE PROJECTS INDIA PRIVA 2009-10
<14 | ITA | 110 |PUN | 2026 |[A]K J INFRASTRUCTURE PROJECTS INDIA PRIVA 2010-11
—t+9 | ITA | 2406 | PUN | 2025 |[A] ANAGHA JEWELS 2017-18
—+6 | ITA | 2415 |PUN | 2025 |[A] ANCY THOMAS 2017-18
—+7 | ITA | 2416 |PUN | 2025 |[A] ANCY THOMAS 2017-18
—18 | ITA | 2417 |PUN | 2025 |[A] ANCY THOMAS 2017-18
—92 | ITA | 2859 | PUN | 2025 |[A] ANESH NANDKUMAR AGARWAL 2017-18
—0 | ITA | 3125 |PUN | 2025 |[A] BASHIR SAHEBKHAN PATHAN 2013-14 | e-file
11 | ITA | 3126 |PUN | 2025 |[A] BASHIR SAHEBKHAN PATHAN 2014-15 | e-file
—12 | ITA | 3127 | PUN | 2025 |[A] BASHIR SAHEBKHAN PATHAN 2015-16 | e-file
—13 | ITA | 3128 | PUN | 2025 |[A] BASHIR SAHEBKHAN PATHAN 2016-17 | e-file
14 | ITA | 3204 | PUN | 2025 |[A] B.R.A. TEXTILES PRIVATE LIMITED 2015-16
—115 | ITA | 3206 | PUN | 2025 |[A] FORBES MARSHALL PVT. LTD. 2017-18
|16 | ITA | 3208 | PUN | 2025 |[A] ANNAPURNA MAHTI A Q) OPFRATTVE CREDTT | 2018-19
. SOCIETY LIMITED
—17 | ITA | 3307 | PUN | 2025 |[D] INDUS BIOTECH LIMITED 2021-22 | e-file
—18 | ITA | 395 |PUN | 2026 |[D] BARAMATI AGRO LIMITED 2021-22 | e-file
<119 | ITA | 549 |PUN | 2026 |[A] ADINATH NAGARI SAHAKAR PATSANSTHA, M| 2022-23
20| ITA | 559 |PUN | 2026 |[D] AMIR CHICKEN AND EG66S PRIVATE LIMITED | 2014-15 | e-file
21| ITA | 560 |PUN | 2026 |[A] BATIRAO BHASKAR DAVKHAR 2016-17 | e-file
422 | ITA | 561 |PUN | 2026 |[A] BATIRAO BHASKAR DAVKHAR 2017-18 | e-file
—123 | ITA | 562 |PUN | 2026 |[A] BATIRAO BHASKAR DAVKHAR 2018-19 | e-file
24| ITA | 566 |PUN | 2026 |[A] KANHAIYALAL AND CO. 2012-23
7R TTA | BAS] [ PUN| 2026 |[A] TAGDIGH DATTATRAYA PETKAR 2012 13

P

]
ASSTSTANT REGISTRAR,




B INCOME TAX APPELLATE TRIBUNAL, PUNE
; CAUSE LIST OF 'B' BENCH
FOR 08-JUNE- 2026 (MONDAY)
Meeting No : 2641 959 0334 Password : 123456
Before Shri Manish Borad,Hon'ble AM & Shri Pavan Kumar Gadale, Hon'ble JM.

srl | Type | Num | Code |Year Assessee AY.
A1 ITA | 1235 | PUN 2025 |[A] VITAY MANIKRAO GAIKWAD 2016-17
A2 ITA | 1236 | PUN 2025 |[A] VITAY MANIKRAO GAIKWAD 2015-16
- 3 ITA | 1237 | PUN 2025 |[A] VITAY MANIKRAO GAIKWAD 2014-15
- 4 ITA | 1589 | PUN 2025 |[A] SHRT MARUTI INFRASTRUCTURE DE VELOPER 2015-16
A5 ITA | 1590 | PUN 2025 |[A] SHRI MARUTI INFRASTRUCTURE DEVELOPER 2014-15
-6 ITA 1591 | PUN 2025 |[A] SHRT MARUTT INFRASTRUCTURE DEVELOPER 2013-14
A 7 ITA | 2165 | PUN 2025 |[A] WEIKFIELS PRODUCTS CORPORATION LLP 2014-15
A 8 ITA | 2234 | PUN 2025 |[A] RAM LAKHAN STEEL PVT.LTD 2015-16
-9 ITA | 2235 | PUN 2025 |[A] RAM LAKHAN STEEL PVT.LTD 2016-17
- 10 ITA | 2563 | PUN 2025 |[A] POONA POST AND TELECOM CO OP CREDIT SOCIETY LTD 2017-18
- 11 ITA | 3188 | PUN 2025 |[A] MRS NALINI PRASHANT WAGH 2012-13 E-file
| 12 ITA | 168 | PUN 2026 |[A] SARVODAY SHIKSHAN PRASARAK MANDAL JAYSINGPUR 2019-20
— 13 ITA | 597 | PUN 2026 |[A] MONTVERT SEVILLE COOP HOUSING SOCIETY LIMITED 2021-22 E-file
| 14 ITA | 637 | PUN 2026 |[A] SHIVARAM GOPAL AWATE 2018-19 E-file
15 ITA 653 | PUN 2026 |[A] SUHAS KASHINATH JAGTAP 2016-17
16 ITA | 657 | PUN 2026 |[A] SHRT TUNNESHWAR SANSTHAN WARUD 2025-26 E-file
A 17 ITA 658 | PUN 2026 |[A] VITAY NARAYAN GAIKWAD 2015-16 E-file
|- 18 ITA 659 | PUN 2026 |[D] SMILE HOUSING 2017-18 E-file
19 ITA 660 | PUN 2026 |[A] SATISH INJECTO PLAST PVT.LTD. 2020-21 E-file
20 ITA 661 | PUN 2026 |[A] SBI RACPC WAKDEWADI BRANCH 2017-18 E-file
Ry ITA | 662 | PUN 2026 |[A] SRI PUNE CITY RPANICH 2016-17 E-file
22 ITA 668 | PUN 2026 |[A] SBI RACPC WAKDEWADI BRANCH 2016-17 E-file
23 ITA 670 | PUN 2026 |[A] SBI PUNE CITY BRANCH 2017-18 E-file
|24 ITA | 669 | PUN 2026 |[A] SUNITHA NARAYANA SUBRAMANIAN 2023-2024 E-file
~ 25 ITA | 672 | PUN 2026 |[A] SANTIVANI MADHUKAR CHITRE 2020-21 E-file
26 ITA | 673 | PUN 2026 |[A] VERTIV ENERGY PRIVATE LIMITED 2020-21 E-file
_l-27 | ITA | 675 | PUN 2026 |[A] ROHARSH MOTORS PRIVATE LIMITED 2018-19 E-file
A~ 28 ITA 676 | PUN 2026 |[A] SANTAU BATIRAO BALWADKAR 2018-19
—29 ITA | 678 | PUN 2026 |[A] VISHAL SHANKAR CHAVAN 2015-16
I 30 ITA | 1227 | PUN 2025 |[A] MHASIMA MAHILA GRAMIN BIGAT SHETI 201-22




J INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF 'B' BENCH
FOR 09-JUNE-2026 (TUESDAY)
Meeting No : 2641 959 0334 Password : 123456
Before Shri Manish Borad, Hon'ble AM & Shri Pavan Kumar Gadale, Hon'ble JM.

FSrI Type | Num | Code |Year Assessee AY. j

1 ITA | 2129 | PUN 2026 |[A] NARSINH ASSOCIATES PROMOTERS AND BUILDERS AND 2014-15 Stay Grantted
2 ITA | 2380 | PUN 2026 |[A] NARSINH ASSOCIATES PROMOTERS AND BUILDERS 2016-17 Stay Grantted
3 ITA | 141 [PUN 2021 |[A] SUNIL AMBADAS KADAM 2018-19
4 ITA | 468 |PUN 2025 |[A] MAHALAXMI GRAMIN SAHAKARI PAT SANSTHA 2015-16
5 | ITA | 472 | PUN 2025 |[A] MAHALAXMI GRAMIN SAHAKART PAT SANSTHA 2015-16 E-file
6 ITA | 661 | PUN 2025 | [D] SHRI DANTALESHWAR GRAMIN BIGARSHETI SAHKARI 2016-17 E-file
7 | ITA | 662 |PUN 2025 |[D] SHRI DANTALESHWAR GRAMIN BIGARSHETI SAHKARI 2016-17 E-file
8 ITA | 816 |PUN 2025 |[A] MAHESH GOKULDAS FULWANI 2014-2015 E-file
9 ITA | 1274 | PUN 2025 |[A] WOMEN POWER AND SOCIAL AWARENESS FOUNDATION 2022-23 E-file
10 | ITA | 1275 | PUN 2025 |[A] WOMEN POWER AND SOCIAL AWARENESS FOUNDATION 2022-23 E-file
11 | ITA | 1766 | PUN 2025 |[D] M/5 NILESH INFRASTRUCTURE PRIVATE LIMITED 2015-16 E-file
12 | ITA | 1820 | PUN 2025 | [D] THE NANDED SIKHGURUDWARA SACHKHAND HAZUR 2020 E-file
13 | ITA | 2278 | PUN 2025 |[A] SUDHIR SUNIL BODKE 2010 - 11 E-file
14 | ITA | 2686 | PUN 2025 | [A] NAHSIK INDUSTRIES AND MANUFACUTERS 2016-17 E-file
15 | ITA | 2755 | PUN 2025 |[A] SAVITA MAHENDRA PATIL 2019-20 E-file
16 | ITA | 2764 | PUN 2025 |[A] SHIROL PANCHAYAT SAMITT KARMCHART SAHAKART 2016-17
17 | ITA | 2774 | PUN 2025 |[D] VIDYA URBAN CO OPERATIVE CREDIT SOCIETY LIMITED 2015 E-file
18 | ITA | 2956 | PUN 2025 |[A] SHRI OMKAR NAGARI SAH PAT SANSTHA 2016-17
19 | ITA | 2978 | PUN 2025 |[A] MIRUS INCORP RETAIL PRIVATE LIMITED 2020-2021 E-file
20 | ITA | 2979 | PUN 2025 |[A] MIRUS INCORP RETAIL PRIVATE LIMITED 2020-2021 E-file
21 | ITA | 3226 | PUN 2025 |[A] RAVINDRA PAL SINGH 2m7-18 E-file
22 | ITA | 65 |PUN 2026 |[A] VIKASRATNA VILASRAO DESHMUKH MANJTARA 2013-2014 E-file
23 | ITA | 285 |PUN 2026 |[A] UTSAV LOGISTICS PRIVATE LIMITED 2013-2014 E-file
24 | ITA | 286 | PUN 2026 |[A] UTSAV LOGISTICS PRIVATE LIMITED 2015-2016 E-file
25 | ITA | 679 | PUN 2026 |[A] SINHAGAD TECHNICAL EDUCATION SOCIETY 2019-20
26 | ITA | 684 | PUN 2026 |[A] SHRT KRISHANABAT SANSTHAN UMA MAHASHWAR NA

27 | ITA | 685 | PUN 2026 |[A] SHRI KRISHNABAI SANSTHAN GHAT BHIMKUND ALT NA
28 | ITA | 686 |PUN 2026 |[A] SEEMA SUNIL BAGUL 2023-24 E-file
29 | ITA | 689 | PUN 2026 |[A] SOLAPUR EDUCATION SOCIETY 2017-18 E-file
30 | ITA | 696 | PUN 2026 |[A] SANTAY BANSI BARGAJE 2019-20
31 | ITA | 699 | PUN 2026 |[A] POTDAR RAVINDRA RAMRISHNA 2014-15




ﬂ

INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'B' BENCH
FOR 10-JUNE-2026 (WEDNESDAY)
Meeting No : 2641 959 0334 Password : 123456
Before Shri Manish Borad,Hon'ble AM & Shri Pavan Kumar Gadale, Hon'ble JM.

Srl | Type | Num |Code|Year Assessee AY.
g ITA | 762 |PUN| 2016 |[A] THE KARAD TANATA SAHAKARI BANK 2011-12 Recall
L2 ITA | 881 |PUN| 2025|[D] SABITHA SUBHASH CIPY 2018-19 E-file
A 3 co 40 |PUN| 2025|[A] SABITHA SUBHASH CIPY 2018-19
A 4 ITA | 1481 |PUN| 2025 |[A] NAMDEO JANKU THORAT 2012-2013 E-file
-5 | ITA | 1931 |PUN| 2025|[A] MAHARASHTRA EDUCATION SOCIETY 2018-19
6 ITA | 1949 |PUN| 2025|[A]DR. D.Y.PATIL UNITECH SOCIETY 2015-16
=7 | Ta | 2819 |PUN| 2025 |[A]RATGOPAL VISHNUDASJI SARDA 2016-17
8 ITA | 2878 |PUN| 2025 |[A] THE POONA CLUB LIMITED 2009-10
-9 ITA | 2879 |PUN| 2025 |[A] THE POONA CLUB LIMITED 2011-12
|10 | ITA | 2880 |PUN| 2025|[A] THE POONA CLUB LIMITED 2012-13
|11 | 1TA | 2881 |PUN| 2025 |[A] THE POONA CLUB LIMITED 2017-18
——12 | ITA | 58 |PUN| 2026 |[A] SHRI SHIVAJI MARATHA SOCIETY 2016-17
13 | 1TA | 232 |PUN| 2026 |[A] VITAY SURESH DAVE 2015-16
[ 14 | A | 236 |PUN| 2026 |[A] VITAY SURESH DAVE 2018-19
1715 | 1A | 544 |PUN| 2026 |[A] SATISH NARENDRA MAJATL 2014-15 E-file
|16 | 1TA | 552 |PUN| 2026 |[A] VITAYA SATISH MAJATL 2014-15 E-file
17 | 1TA | 700 |PUN| 2026 |[A]NARAYAN 6OVIND PAWAR 2015-16
18 | 1TA | 707 |PUN| 2026 |[A] PRAVINKUMAR MOHANLAL KOTHARL 2020-21 E-file
19 | ITA | 708 |PUN| 2026 |[A] SHRADHA MUKTAAI TRUST 2024-2025 E-file
20 [ 1mA | 714 |PUN| 2026 |[A] SHRL DATTABAL MISSION DEVINC NA
21 | 1A | 715 |PUN| 2026 |[A] SHRI DATTABAL MISSION DEVINE NA
A=z2 [ TA | 716 |PUN| 2026 |[A] SANDIP TUKARAM SISAL 2016-17
|23 | ITA | 717 |PUN 2026 |[A] SAGAR DEVELOPER 2021-22
_|—24 | 1TA | 718 |PUN| 2026 |[A]MEGA SPACES 2017-18
25 | ITA | 719 |PUN| 2026 |[A]MEGA SPACES 2017-18
|26 | 1TA | 722 |PUN| 2026 |[A]SARANG A VINASH KAMTEKAR 2018-19
27 | ITA | 724 |PUN| 2026 |[A]SHYAMCHI AAI FOUNDATION 2023-24
_|-28 | ITA | 729 |PUN| 2026 |[A]SHRADHA MUKTAAI TRUST 2024-2025
] 29 | ITA | 2114 |PUN| 2026 |[A]RBL BANKLIMITED 2020-21 E-file




Before Shri Manish Borad,Hon'ble AM & Shri Pavan Kumar Gadale, Hon'ble JM.

H

INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'B' BENCH
FOR 11-JUNE-2026 (THURSDAY)

Meeting No : 2641 959 0334 Password : 123456

srl | Type | Num |Code |Year Assessee AY.
OLD APPEAL
P ITA | 7296 |mum| 2016 |[D]GHARPURE ENGINEERING & CONSTRUCTIONS P.LTD 2009-10
42 ITA | 7297 IMUM| 2016 |[D] GHARPURE ENGINEERING & CONSTRUCTIONS P.LTD 2010-11
-3 ITA | 7298 [MUM| 2016 |[D]GHARPURE ENGINEERING & CONSTRUCTIONS P.LTD 2011-12
4 ITA | 7299 |mum| 2016 |[D] GHARPURE ENGINEERING & CONSTRUCTIONS P.LTD 2012-13
=5 [rr(ss)a| 23 |PUN]| 2017 |[A]GHARPURE ENGINEERING & CONSTRUCTION P.LTD. 2009-10
6 |IT(55)A] 24 |PUN| 2017 |[A]GHARPURE ENGINEERING & CONSTRUCTIONP.LTD. 2010-11
=7 lr(ss)Al 25 |PUN| 2017 |[A]GHARPURE ENGINEERING & CONSTRUCTIONP. LTD. 2011-2
|8 [m(ss)Al 26 |PUN| 2017 |[A]GHARPURE ENGINEERING & CONSTRUCTIONP. LTD. 2012-13
REGULAR APPEAL
9 ITA | 1277 |PUN| 2017 |[D]RAVI SELLAPPAN 2008-09
_A-10 | ITA |2630 |PUN 2025 |[A]PHOENIX INFRACON 2017-18
11 | ITA | 2776 |PUN| 2025 |[A]SHIVAJI NAGRI SAHAKARL PATSANSTHA MARYADIT 2015-16 E-file
"1z | 1mA | 2777 |PUN| 2025 |[A] SHIVAJI NAGRI SAHAKARI PATSANSTHA MARYADIT 2018-19 E-file
13 | ITA 3071 |PUN| 2025 |[A] MR. SURYAKANT RAMCHANDRA MAPARL 2018-19
[ 14 | 1TA |3072 |PUN| 2025 |[A]MR. SURYAKANT RAMCHANDRA MAPARL 2019-20
=15 | ITA | 3073 [PUN| 2025 |[A]MR. SURYAKANT RAMCHANDRA MAPART 2020-21
["16 | 1TA | 3074 |PUN| 2025 |[A]MR. SURYAKANT RAMCHANDRA MAPART 2022-23
17 | 1TA | 3337 |PUN| 2025 |[D]RAMESHWARAM COTTON MILLS 2023-24 E-file
18 | 1TA | 344 |PUN| 2026 |[A]OM SAI HOMES 201-17
| 19 | ITA | 345 |PUN| 2026 |[A]COM SAI HOMES 2016-17
=20 | 1TA | 390 |PUN| 2026 |[A]PATBANDHARE KARMCHARYANCHL SAHAKARI SANSTHA 2020-21
=21 | 1TA | 421 |PUN| 2026 |[A]MADHAV VINAYAK CHATE 2015-16
|22 | ITA | 422 |PUN| 2026 |[A]STUDENTS ACADEMIC EDUCATION SOCIETY 2013-14
=23 | 1TA | 465 |PUN| 2026 |[A]SAURABH CONSTRUCTION 2017-18
| 24 | TA | 730 |PUN| 2026 |[A]JNIVRUTTI KHANDERAO DEMSE 2016-17 E-file
=25 | 1TA | 733 |PUN| 2026 |[A] MANOJ KUMAR PANDURANG KHADE 2018-19
=26 | 1TA | 734 |PUN| 2026 |[A]SHRILAXMINARAYAN PRATISHTHAN Not Applicable E-file
|27 | 1A | 735 |PUN| 2026 |[A] SHRILAXMINARAYAN PRA TISHTHAN Not Applicable E-file
28 | ITA | 2333 |PUN| 2024 |[A]VITJAY NILKANTH SHINDE 2012-13 E-file

Assistant Registrar.

~+i



INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF 'B' BENCH
FOR 09-JUNE-2026 (TUESDAY)
Meeting No : 2644 229 4841 Password : 123456
\ PART-HEARD MATTER
Before Shri Rama Kanta Panda, Hon'ble VP & Ms. Astha Chandra, Hon'ble JM.

Type | Num |Code|Year Assessee BENCH

ITA | 2422 |PUN 2025 |[A] RUTURAJ SHIVAJI PATIL B )

?l, DY)
ssistant Registrar.




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 08-JUNE-2026 (MONDAY)
BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER
IN COURT ROOM 3
WEBEX MEETING NUMBER : 2641 965 8346 PASSWORD:123456
srl Appeal Number Assmt. Year Assessee Name Remarks
n [D] BARCLAYS GLOBAL SERVICE CENTRE PRIVATE LIMITED (EARLIER KNOWN AS
e ] AISSEIEIN202] 201516 |gARCI AYS SHARED SERVICES PVT LTD.)
__..-/2 ITA 167/PUN/2022 2016-17 [D] BARCLAYS GLOBAL SERVICE CENTRE PRIVATE LIMITED
- B [A] BARCLAYS GLOBAL SERVICE CENTRE PRIVATE LIMITED (FORMERLY: BARCLAYS
[ ITA 169/PUN/2022 2016-17 SHARED SERVICES PVT LTD.)
T 4 CO 17/PUN/2022 2016-17 [A] BARCLAYS GLOBAL SERVICE CENTRE PRIVATE LIMITED
L . [A] BARCLAYS GLOBAL SERVICE CENTRE PRIVATE LIMITED (EARLIER KNOWN AS
7 3 CO 20/PUN/2021 2015-16 BARCLAYS SHARED SERVICES PVT LTD.)
—t—0 ITA 1424/PUN/2023 2016-17 [D] SERUM INSTITUTE OF INDIA PVT. LTD. (E-FILE)
r__./7 ITA 1434/PUN/2023 2016-17 [A] SERUM INSTITUTE OF INDIA PRIVATE LIMITED (E-FILE)
~— 8 ITA 585/PUN/2024 2017-18 [D] SERUM INSTITUTE OF INDIA PVT. LTD. (E-FILE)
"9 ITA 631/PUN/2024 2017-18 [A] SERUM INSTITUTE OF INDIA PRIVATE LIMITED
A~10 |  ITA 2746/PUN/2024 2021-22 | [A] LINAMAR INDIA PVT LTD
11 | TTA2885/PUN/2024 2021-22 | [A] COMAU INDIA PRIVATE LIMITED
\ »
b4 Y Yvo )
-
Assistant Registrar
04-Jun-2026
INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF C BENCH FOR 09-JUNE-2026 (TUESDAY)
BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER
IN COURT ROOM 3
WEBEX MEETING NUMBER : 2641 965 8346 PASSWORD:123456
srl Appeal Number Assmt. Year Assessee Name Remarks
- -1 TTA 1914/PUN/2024 AY 2020-21 | [A] MS FIS SOLUTIONS SOFTWARE (INDIA) PRIVATE LIMITED (E-FILE)
—2 ITA 1915/PUN/2024 AY 2020-21 | [A] MS FIS SOLUTIONS (INDIA ) PRIVATE LIMITED (E-FILE)
=173 ITA 1916/PUN/2024 2020-21 [A] YARA FERTILISERS INDIA PRIVATE LIMITED (E-FILE)
—— ITA 1946/PUN/2024 2020-21 [A] FRANKE FABER INDIA PVT. LTD.
=15 ITA 1948/PUN/2024 2020-21 [A] NALCO WATER INDIA PVT. LTD.
| 6 ITA 1964/PUN/2024 2020-21 [A] HD HYUNDAI CONSTRUCTION EQUIPMENT
m [A] NORTONLIFE LOCK INDIA PRIVATE LIMITED ( AS A SUCCESSOR OF
- || TALEMIRONZ0ZE 2020-21  |\ORTONLIFELOCK SOFTWARE AND SERVICES INDIA PVT LTD
-8 ITA 2224/PUN/2024 2021-22 [A] RIETER INDIA PVT, LTD.
=179 SA 3/PUN/2026 2022-23 {A] HILTI TECHNOLOGY SOLUTIONS INDIA PRIVATE LIMITED
~1 10 | IT(TP)A 3187/PUN/2025 2022-23 [A] HILTI TECHNOLOGY SOLUTIONS INDIA PRIVATE LIMITED (E-FILE)
et 11 IT(TP)A 434/PUN/2026 2022-23 [A] ALPHASENSE TECHNOLOGY (INDIA) PRIVATE LIMITED (E-FILE) R
l N
/iy
Assistant Registran
04-Jun-2026|




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 10-JUNE-2026 (WEDNESDAY)
BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER
IN COURT ROOM 3
WEBEX MEETING NUMBER : 2641 965 8346 PASSWORD:123456
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 209/PUN/2021 2016-17 [A] RIETER INDIA PVT, LTD
e ITA 499/PUN/2022 2017-18 [A] RIETER INDIA PRIVATE LIMITED, PUNE
] ITA 630/PUN/2022 2018-19 [A] RIETER INDIA PRIVATE LIMITED, PUNE
174 | mm(mA 830/PUN/2025 2022-23 | [A] RIETER LIMITED
—t5 ITA 1966/PUN/2024 2020-21 [A] ARAYMOND INDIA PVT. LTD.
-l ITA 2785/PUN/2024 2021-22 [A] ARAYMOND IINDIA PVT.LTD
w7 | IT(TP)A 2545/PUN/2025 2022-23 [A] ARAYMOND INDIA PRIVATE LIMITED
o ITA 1951/PUN/2024 2020-21 [A] MERCEDES-BENZ INDIA PVT. LTD.
=" 9 [ IT(TP)A 2870/PUN/2024 2021-22 [A] MERCEDES BENZ INDIA PRIVATE LTD
"’"10 IT(TP)A 455/PUN/2026 2022-23 [A] PLEX SYSTEMS PRIVATE LIMITED (E-FILE)
_A=11 | TT(TP)A 924/PUN/2026 | AY 2022-23 | [A] LINK UP MITAKA LIMITED (E-FILE)
Wl
Assistant Registrar
04-Jun-2026|
INCOME TAX APPELLATE TRIBUNAL, PUNE [
CAUSE LIST OF C BENCH FOR 11-JUNE-2026 (THURSDAY)
BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER
IN COURT ROOM 3
WEBEX MEETING NUMBER : 2641 965 8346 PASSWORD:123456
srl Appeal Number Assmt. Year Assessee Name Remarks
—1 ITA 295/PUN/2018 2013-14 [A] CAPGEMINI TECHNOLOGY SERVICES INDIA LTD
i TTA 1918/PUN/2018 2014-15 p[\ﬂ' LC_:I_Ag)GEMINI TECHNOLOGY SERVICES INDIA LTD, (SUCCESSORS TO CAPGEMINI INDIA
- { [A] CAP-GEMINI TECHNOLOGY SERVICES INDIA LIMITED (SUCCESSORS TO CAPGEMINI
- 3 ITA 1946/PUN/2019 2015-16 INDIA PRIVATE LIMITED)
A4 ITA 2097/PUN/2019 2015-16 éﬁég:fgghﬁlal%gsgil\:&l_om SERVICES INDIA LIMITED, (EARLIER KNOWN AS IGATE
[ B [A] M/S CAPEGEMINI TECHNOLOGY SERVICES I LTD (FORMERLY KNOWN AS IGAGE
175 ITA 281/PUN/2021 2016-17 GLOBAL SOLUTIONS LTD)
|6 ITA 241/PUN/2022 2017-18 [A] CAPGEMINI TECHNOLOGY SERVICES INDIA LIMITED
-7 ITA 716/PUN/2022 2018-19 [A] CAPGEMINI TECHNOLOGY SERVICES INDIA LIMITED
— 8 ITA 1025/PUN/2023 2019-20 [A] CAPGEMINI TECHNOLOGY SERVICES INDIA LIMITED
-9 ITA 1985/PUN/2024 2020-21 [A] CAPGEMINI TECHNOLOGY SERVICES INDIA LIMITED (E-FILE)
—{10 | IT(IT)A 2803/PUN/2024 2021-22 [A] CAPGEMINI TECHNOLOGY SERVICES INDIA LIMITED
11 ITA 1593/PUN/2024 2020-21 [A] PRODAIR AIR PRODUCTS INDIA PRIVATE LIMITED
o
y - 4
)/»3 &/
Assistant Registrar
04-Jun-2026|




INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF SMC BENCH FOR 08-JUNE-2026 (MONDAY)
BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER
IN COURT ROOM 3
WEBEX MEETING NUMBER : 2641 965 8346 PASSWORD:123456
srl | Appeal Number (Assmt. Year Assessee Name Remarks

//1 SA 23/PUN/2026 2018-19 | [A] PANDIT DINDAYAL UPADHYAY NAGARI SAH. PATPEDHI LTD. (E-FILE)

—{—2 | ITA 1097/PUN/2026 2018-19 | [A] PANDIT DINDAYAL UPADHYAY NAGARI SAH. PATPEDHI LTD.

13 | 17A 3130/PUN/2025 2021-22 I\E;:]REEEIIDTZILHA KRUSHI KHATE RAJYA KARMCHARI SAHKARI PAT SANSTHA

~ 4 | ITA 3312/PUN/2025 2019-20 | [A] INSTITUTE MANAGEMENT COMMITTEE ITI VADJAPUR (E-FILE)

s ITA 185/PUN/2026 2017-18 E[Qé_ll_g_SJ_EUTE MANAGEMENT COMMITTEE SOCIETY INDUSTRIAL TRAINING

6 ITA 426/PUN/2026 2018-19 | [A] KAPIL AGYARAM ARORA

—t7 ITA 596/PUN/2026 2017-18 | [A] SHRI EKVIRA SAHAKARI PATSANSTHA MARYADIT (E-FILE)

——8 | ITA 600/PUN/2026 2010-11 | [A] GOKUL CHAGANSETH MATALE (E-FILE)

——9 ITA 695/PUN/2026 2011-12 | [A] SAYAJI DHONDIBA KOKITKAR

—{—10 | ITA 791/PUN/2026 2019-20 [A] ASHWIN KUMAR RATH (E-FILE)

~1{711 | ITA 824/PUN/2026 2017-18 | [A] AKSHAY RAVINDRA JAISWAL
_ - 12 | TTA 825/PUN/2026 2016-17 | TAT PRANITA AMBARTSH TATSWAI

_-13 | ITA 1048/PUN/2026 2018-19 [A] SHREE SIDDHANATH NAGARI SAHAKARI PATSANSTHA MARYADIT

~"14 | ITA 1049/PUN/2026 2019-20 | [A] SHREE SIDDHANATH NAGARI SAHAKARI PATSANSTHA MARYADIT

—"15 | ITA 1050/PUN/2026 2020-21 | [A] SHREE SIDDHANATH NAGARI SAHAKARI PATSANSTHA MARYADIT

{716 | ITA 1078/PUN/2026 2020-21 | [A] DADH BK VIVIDH KARYAKARI SAHAKARI SEVA SANSTHA LTD (E-FILE)

~~17 | ITA 1079/PUN/2026 2017-18 | [A] BALU KASHINATH PAWAR (E-FILE)

‘//18 ITA 1081/PUN/2026 2018-19 | [A] REKHA RAMESH CHANDORKAR (E-FILE)

«1~19 | ITA 1083/PUN/2026 2018-19 | [A] BALU KASHINATH PAWAR (E-FILE)

=120 | ITA 1085/PUN/2026 | 2024-25 |[A] MR. PRABHAKAR SHANKAR KOPARKAR

121 | A 1089/PUN/2026 2013-14 I\/[]QZL&I;I\I;I‘I/_1]{’\LNAGAR GRAMIN BIGAR SHETI SAHAKARI PATSANSTHA

=722 | ITA 1100/PUN/2026 2019-20 | [A] HEMANT RAMCHANDRA PAWAR

{723 | ITA 1101/PUN/2026 2015-16 | [A] BHIMRAO KONDABARAQ DEVRAYE

#7724 | ITA 1102/PUN/2026 2013-14 | [A] MAJHAR VAHABALI KHALIFA (E-FILE)

725 | ITA 1103/PUN/2026 2014-15 | [A] MAJHAR VAHABALI KHALIFA (E-FILE)

/Y
. E Z b r?/__
Assistant Registrar
04-Jun-2026




INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF SMC BENCH FOR 09-JUNE-2026 (TUESDAY)
BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER
IN COURT ROOM 3
WEBEX MEETING NUMBER : 2641 965 8346 PASSWORD:123456
Srl | Appeal Number [Assmt. Year Assessee Name Remarks

—1—1 | ITA 773/PUN/2025 2019-20 | [A] PRAFULLA KUMAR SHANTILAL PARAKH HUF

— 2 | ITA 1799/PUN/2025 | 2016-2017 | [A] ANKUSH SHIVRAM KEDAR (E-FILE)

——3 | ITA 3356/PUN/2025 2012-13 | [A] SMT. PRABHA SHAMSUNDAR (E-FILE)
—14 ITA 20/PUN/2026 2017-2018 | [A] GANESH TRADING CO (E-FILE)

-5 ITA 539/PUN/2026 2020-21 [A] RAJENDRA BHAUSAHEB BHASME

—| 6 | ITA 806/PUN/2026 2014-15 | [A] SAYYAD JAVED SAYYAD KHAJA BAGAWHAN

=7 | ITA 813/PUN/2026 2015-16 | [A] MURLIDHAR GOVINDRAM & COMPANY (E-FILE)

18 | I7A 1105/PUN/2026 2014-15 [A] SHRI CHATRAPATI SAMBHAJI SAHAKARI DUDH VYAYASAIK SANSTHA

MARYADIT

~179 | ITA 1108/PUN/2026 2020-21 [A] SARALA DILIP BORSE

[ 10 | ITA 1109/PUN/2026 2017-18 | [A] KISHOR SURESH SHINDE

=711 | ITA 1110/PUN/2026 2012-13 | [A] KAILAS MURLIDHAR KATE

|12 | TTA 1111/PUN/2026 2020-21 [A] MOHAN SADASHIV SHITOLE

_+13 | ITA 1112/PUN/2026 2023-24 [A] VIJAY GOVIND TAMBE
_— 14 | TTA 1153/PUN/2026 2017-18 [A] JITENDRA SHANTILAL MUTHA (HUF)

- L [A] SANT GADGE MAHARAJ NAGARI SAHAKARI PATSANSTHA MARYA

{15 | ITA 1164/PUN/2026 | 2015-2016 SHIRALA (E-FILE)

- " [A] SANT GADGE MAHARAJ NAGARI SAHAKARI PATSANSTHA MARYA

=1~16 | ITA 1165/PUN/2026 | 2020-2021 SHIRALA (E-FILE)

—17 | ITA 1166/PUN/2026 2022-23 | [A] VENKATESWARA RAO KASTURI

Mol
—
Assistant Registrar
04-Jun-2026|




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 10-JUNE-2026 (WEDNESDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 3

WEBEX MEETING NUMBER : 2641 965 8346 PASSWORD:123456

Srl | Appeal Number |Assmt. Year Assessee Name Remarks

1 | ITA 2989/PUN/2025 2017-18 | [A] AFAQUE AHMED (E-FILE)

—2 | ITA 2994/PUN/2025 2017-18 | [A] VASANT SHIVAJI PAWAR (E-FILE)

3 | ITA 2995/PUN/2025 2018-19 | [A] VASANT SHIVAJI PAWAR (E-FILE)

4 | ITA595/PUN/2026 | 2020-2021 |[A] RAJESH BALCHANDRAN NAIR (E-FILE)

5 | ITA 608/PUN/2026 2024-25 | [A] THE MERCHANT ASSOCIATION (E-FILE)

6 | ITA 709/PUN/2026 2013-14 | [A] SUFYAN BASHIR AHMAD PATEL (E-FILE)

7 | ITA 710/PUN/2026 2015-16 | [A] EISHA PROPERTIES (E-FILE)

— 8 | ITA 1173/PUN/2026 2017-18 | [A] MANISH KISHAN TIRTHANI

~ 9 | ITA 1177/PUN/2026 2020-21 | [A] LAXMAN PRABHAKAR SHIRKE

1710 | ITA 1178/PUN/2026 2016-17 | [A] ALOK GANGADHARRAQO GALGE

111 | ITA 1183/PUN/2026 2020-21 | [A] PRAVIN SAMBHAJI WAGH (E-FILE)

12 | ITA 1184/PUN/2026 2017-18 | [A] AJIT RAVINDRA DONDE (E-FILE)

1 13 | ITA 1185/PUN/2026 2012-13 | [A] BALASAHEB DAGU JEUGHAL (E-FILE)

-14 | TTA 1187/PUN/2026 2015-16 | [A] ABBAS FAKHRUDDIN KACHWALA (E-FILE)

~~15 | ITA 1195/PUN/2026 2018-19 | [A] GRUHALAXMI NAGARI SAHAKARI PATSANSTHA MARYADIT ALIBAG

Wi

Assistant Registrar|
04-Jun-2026|




INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF SMC BENCH FOR 11-JUNE-2026 (THURSDAY)
BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER
IN COURT ROOM 3
WEBEX MEETING NUMBER : 2641 965 8346 PASSWORD:123456
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
—1 1 [ TTA 1877/PUN/2024 2019-20 | [A] AJIT SHRIRANG PATIL (E-FILE)
|72 | ITA 2003/PUN/2025 | 2018 -19 [A] TRIVEDI YOGENDRA PRAVINCHANDRA (HUF) (E-FILE)
-~ 3 | ITA 2303/PUN/2025 2012-13 | [A] ROHIDAS ASHRUBA PALVE (E-FILE)
~| 4 | ITA 2671/PUN/2025 2012-13 | [A] RAJENDRASINGH ATMARAM YADAV
| 5 | ITA 3214/PUN/2025 2017-18 | [D] OM INFRAPROJECTS (E-FILE)
~| 6 | ITA 3359/PUN/2025 2017-18 | [A] MEGHANA PARESH JADHAV (E-FILE)
- 7 ITA 826/PUN/2026 2009-10 | [A] HEMANT GUPTA
_—~{78 | ITA 1202/PUN/2026 2017-18 | [A] MR. RAMESHCHANDRA LABHSHANKAR JOSHI (E-FILE)
~1 9 | ITA 1203/PUN/2026 2012-13 | [A] RAHUL SANTAJI MORE (E-FILE)
10 | ITA 1207/PUN/2026 2018-19 |\/[|,':]R$:§1§|I’E ((IEEI_-IFP;EEG)ENATH GRAMMIN BIGARSHETI SAHAKARI PATSANSTHA
=111 | ITA 1210/PUN/2026 2017-18 | [A] RAJARAM BABU MATE (E-FILE)
7| 12 | ITA 1213/PUN/2026 2015-16 | [A] SAVITRI PREMI KESHRANI
~—{~13 | ITA 1214/PUN/2026 2021-22 | [A] PRAKASH DHONDIRAM GAVALI
~| 14 | ITA 1220/PUN/2026 2018-19 | [A] PRATAPSINH PRUTHVIRAJ NAIKNIMBALKAR
——15 | ITA 1223/PUN/2026 2016-17 | [A] MAHMOOD AMRULLAH IRANI (E-FILE)
|16 | ITA 1225/PUN/2026 2018-19 |_[1AN]| rCrEgT(IégII{gD (TYREDIVISION) EMPLOYEES CO OP CREDIT SOCIETY
117 | A 1227/PUN/2026 2024-25 gg }(-IEL.jEﬁ:I;g D;IA SURESHKUMAR SHETI SAHAKARI PANI PURVATHA SOCIETY
=718 | ITA 1229/PUN/2026 2017-18 | [A] SURESH LAXMAN TAKMOGE (E-FILE)
J,f"19 ITA 1785/PUN/2026 2020-21 | [A] RAVIKIRAN DAMODAR KUKADE (E-FILE)
_|-20 | ITA 1786/PUN/2026 2021-22 | [A] RAVIKIRAN DAMODAR KUKADE (E-FILE)
121 | ITA 1787/PUN/2026 2020-21 | [A] SURESH NAMDEORAO PATIL (E-FILE)
1722 | ITA 1788/PUN/2026 2021-22 | [A] SURESH NAMDEORAO PATIL (E-FILE)
= 23 | ITA 1789/PUN/2026 | 2021-22 |{A] SURESH ISHWAR RAVAN (E-FILE)
24 | A 1791/PUN/2026 2021-22 | [A] NISHA VYANKATESH KULKARNI (E-FILE)
=1 25 | ITA 1792/PUN/2026 2020-21 | [A] NISHA VYANKATESH KULKARNI (E-FILE)
—1-26 | ITA 1802/PUN/2026 2021-22 | [A] PRAKASH DINKAR DESAI (E-FILE)
|27 | ITA 1806/PUN/2026 2020-21 [A] ALKA PRABODH CHAVAN (E-FILE)
=-28 | ITA 1807/PUN/2026 2021-22 | [A] ALKA PRABODH CHAVAN (E-FILE)
—{—29 | ITA 1812/PUN/2026 2020-21 | [A] SEEMA VILAS KHANOLKAR (E-FILE)
—|-30 | ITA 1813/PUN/2026 2021-22 | [A] SEEMA VILAS KHANOLKAR (E-FILE)
—-31 | ITA 1816/PUN/2026 2020-21 [A] ARUNA MADAN KHAMKAR (E-FILE)

G




CAUSE LIST OF SMC BENCH FOR 11-JUNE-2026 (THURSDAY)
BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER
IN COURT ROOM 3
WEBEX MEETING NUMBER : 2641 965 8346 PASSWORD:123456
Srl | Appeal Number |Assmt. Year Assessee Name Remarks

=32 | ITA 1817/PUN/2026 2021-22 | [A] ARUNA MADAN KHAMKAR (E-FILE)

_| 33 | ITA 1830/PUN/2026 | 2020-21 | [A] NAYANA NISHIKANT PANDIT (E-FILE)

*734 | ITA 1831/PUN/2026 2021-22 | [A] NAYANA NISHIKANT PANDIT (E-FILE)

—~35 | ITA 1832/PUN/2026 2020-21 | [A] SWATI YOGESH KAVISHWAR (E-FILE)

=[-36 | ITA 1833/PUN/2026 2021-22 | [A] SWATI YOGESH KAVISHWAR (E-FILE)

=737 | ITA 1845/PUN/2026 2021-22 | [A] PANKAJA UDAYKUMAR KAMBLE (E-FILE)

—|-38 | ITA 1846/PUN/2026 2020-21 | [A] SHARVARTI VILAS JOSHI (E-FILE)

739 | ITA 1847/PUN/2026 2021-22 | [A] SHARVARI VILAS JOSHI (E-FILE)
— 40 | ITA 1848/PUN/2026 2021-22 | [A] DILIP KESHAVRAO RAUTMARE (E-FILE)

w1741 | ITA 1850/PUN/2026 2020-21 [A] SUNIL REVANSIDDHA PASPULE (E-FILE)

42 | ITA 1851/PUN/2026 2021-22 | [A] SUNIL REVANSIDDHA PASPULE (E-FILE)

- 43 | ITA 1853/PUN/2026 2021-22 | [A] KAKASAHEB BHAU KURLUPE (E-FILE)
=744 | TTA 1861/PUN/2026 | 2021-22 | [A] MARUTI GANAPATI AWATE (E-FILE)

~~45 | ITA 1864/PUN/2026 2021-22 | [A] MAHADEV KALAPPA HUNDRE (E-FILE)

_|--46 | ITA 1865/PUN/2026 2021-22 | [A] PARASHARAM JANU KAMBLE (E-FILE)

=47 | ITA 1875/PUN/2026 2021-22 | [A] GURUNATH JAGANNATH PARAB

=48 | ITA 1878/PUN/2026 | 2021-2022 |[A] SHANKAR RAJARAM SAWANT (E-FILE)

1749 | ITA 1879/PUN/2026 2021-22 | [A] TULSHIRAM RATAN PATIL (E-FILE)

#750 | ITA 1880/PUN/2026 | 2020-2021 | [A] SARIKA SANTOSH TAMHANEKAR (E-FILE)

-|"51 | ITA 1881/PUN/2026 | 2021-2022 | [A] SARIKA SANTOSH TAMHANEKAR (E-FILE)

«7| 52 | ITA 1882/PUN/2026 | 2021-2022 | [A] DILIP SADASHIV SHINDE (E-FILE)

=53 | ITA 1883/PUN/2026 2020-21 | [A] TULSHIRAM RATAN PATIL (E-FILE) )

I\,
2%
Assistant Registrar
04-Jun-2026




We

INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF
PART HEARD MATTERS

FOR 11-JUNE-2026 (THURSDAY)

BEFORE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND SHRI VINAY BHAMORE, JUDICIAL MEMBER

ex., Meedthqg Mo - 2

CLARIFICATION MATTERS

12244

"s'uL.i Pale.—

Srl Appeal Number c: :':'t' Assessee Bench | Remarks
t | 1A | 485 | PUN | 2026 | 29517 |[A] SHIVRATAN MOTILALIT RATHI HUF (E-FILE) sMC efile
2 | A | 488 | PUN | 2026 | 290°" |[A] SHIVRATAN MOTILALII RATHI HUF (E-FILE) SMC e-file
3 | ma | 489 | PUN | 2026 | 2917 |[A] SHIVRATAN MOTILALII RATHI (E-FILE) SMC e-file
4 | ma | 2017 | PUN | 2025 | 2977 |[A] SHIVRATAN MOTILALIT RATHI HUF (E-FILE) sMC | E-FILE
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